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Action Taken Report
In the matter of
Original Application No. 144 of 2019

Arvind Baniyal (Applicant)
Vs
State of Uttarakhand (Respondent)

In compliance of the order passed by the Hon’ble National Green Tribunal,
Principal Bench, New Delhi on dated 29.03.2019, joint inspection of the site was
carried out by the officials of Uttarakhand Environment Protection and Pollution
Control Board, Regional Office, Dehradun and Nagar Nigam, Kotdwar on
02.07.2019,As per inspection report:

1. The population of Nagar Nigam, Kotdwar is 135000 and divided in to 40 municipal
wards.

2. About 60 MT solid wastes is generated per day. 14 RRC waste bins have been
made for waste collection. Door to door collection of solid has been started.

3. Nagar Nigam has 54 man powers, 02 Trucks, 02 Refused Collectors, 01 Dumper
Placer, 160 Wheel Brose & 160 Tri-cycles for collection and transportation of solid
wastes.

4. Collected solid waste is disposed at Paniyali Talli, Village Ratanpur. Said site is not
developed scientifically and collected bio-degradable and non-biodegradable wastes
are being dumped at this site. Said dump site is being used by Municipal Corporation
since 2008-09.
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5. Said solid waste disposal site is located at the bank of Khoh River. Ulthough, Nagar
Nigam has made boundary wall towards Khoh river, but possibility of lecheate from

dump site into river Khoh during rain is obvious.

6. Since, solid waste disposal site is located at the bank of river Khoh, therefore, there
is possibilities of scattering of waste by animals. Scattering of waste was observed

nearby dump site.

7. It was informed by Assistant Municipal Commissioner that new site for solid waste
processing and disposal facility has been identified at Haldukhatta, Kotdwar near
Malam nadi. Land acquisition is under way. DPR of the same is being prepared.

In view of above observation, the Uttarakhand Environment Protection and
Pollution Control Board has issued following directions under section-5 of the
Environment (Protection) Act, 1986 to the Municipal Commissioner, Nagar Nigam,
Kotdwar, Distt. Pauri Garhwal on dated 23.07.2019.

1. The Nagar Nigam, Kotdwar shall immediately stop illegal dumping of solid wastes
at the bank of river Khoh, Village Ratanpur, Kotdwar.

2. The Nagar Nigam shall ensure preventives measure for leaching of leachete from
dumpsite in to river Khoh and ensure cleaning of all dumped waste from the said
dump site at the earliest.

3. The Nagar Nigam shall establish solid waste processing and disposal facility in
accordance of the Solid Waste Management Rules, 2016 at the earliest.

In continuation of the earlier order dated 29/03/2019, The Hon'ble National
Green Tribunal, Principal Bench, New Delhi has passed the order on dated
24/07/2019 for furnishing the satisfactory remedial action by Nagar Nigam. In
compliance of above order, the UEPPCB has conducted re-inspection of site on dated
11/11/2019, in presence of the officials of Nagar Nigam Kotdwar, (Pouri Garhwal).
Copy of inspection report enclosed as Annexure-01. As per inspection report:-

1. The Nagar Nigam Kotdwar has not replied to the answer of the notice issued under
section-5 of the Environment (Protection) Act 1986.
2. The Nagar Nigam Kotdwar has not complied to the direction issued by UEPPCB
under section-5 of the Environment (Protection) Act 1986.
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The UEPPCB has also issued reminder to Nagar Nigam Kotdwar for
submission of compliance report. The copy of reminder letter is enclosed as
Annexure-2. However till date no compliance report or any action plan is received
from the Nagar Nigam Kotdwar.
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